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Excise-BHAVNAGAR) 
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  VERSUS 

 

C.C.E. & S.T., Bhavnagar                                       ……..Respondent 
Plot No.6776/B-1...Siddhi Sadan, Narayan Upadhyay Marg, 
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APPEARANCE: 
Sh. Deven Parikh & Sh. P. V. Sheth, Advocate for the Appellant 
Sh. T. G. Rathod, Joint Commissioner (AR) for the Respondent 
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 The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 806 of 2009.  
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